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28.2,1996,
Hon. Mr. 5. Das Gupta,Member-A
Hon. Mr. T. L, Varma, Member-J
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This application vas filed by an emplovea of
National Sugar Institute, ﬂg}pur, challenaing for
quashina of order dated 31,7.1995 issusd by the National
Institute of Rural Develorment, Hyderabad and the respondentl
be directed to appoint him on the post of Director, Centre
for Monitoring and Evaluation at Nitional Institute of Rural

Development, Hyderabad,

The respondents have filed a counter-affidavit, in
vhich they have taken a plea that this O.A. is not
maintaina'ls as the aforesaid instituta is not notif i=d
under Section 14(2) of the Administrative Tribunals Act,
1985,

Shri P. N, Tripathi »riaf holder of Sri Sudhir
Agarwal, lsernazd counsel for the arrlicant concedes this

point and seeks vithdraval of this aprlication.

In view of the foregqoing we appiig® allow this aprli-

cation be vithdrawan and it is dismissed as withdrawn,
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